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New Delhi this the i/ Day of January 1997.

P.>n'ble Shri A.V. Haridasan, Vice Chairman (J)
A  Hon'ble Shri K. Muthulonnar, Meirdaer (A)
m

0.A. No. 1251/95
M.A. No. 1776/95

Through Union of India.

1. Chief Signal & Telecom,. Engineer (Nirman),
Northern Railway,

Baroda House,

New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (SW),
Office of the Division Railway Manager,
Northern Railway,

New Delhi.

(By Advocate: Shri P.S. Mahendru) App. cants



2

Vs.

2.

Jaiveer Singh
Son of Shri Hawa Singh,
Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri,
Near Daga School,
Bikaner (Rajasthan).

The Presiding Officer,
Central Govt. Labour Court,.
Ansal Bhawan,

Kasturba Gandhi Marg,
New Delhi-110 001. Respondendent s

(By Advocte: Shri Bharat Singh)

O.A.No. 1382/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway
Baroda House

New Delhi

2. Dy. Chief Signal & Telecom. Engineer (S^)
Office of the Division Railway Manager
Northern Railway
New Delhi

(By Advocate: Shri P.S. Mahandru)

Vs

/^plicants

1. Shri Pala S/o Shri Chandu Ram
Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri,
Near Daga School,
Bikaner (Rajasthan)

The Presiding Officer
Central Govt. Labour Court,
Ansal Bhawan

Kasturba Gandhi Marg,
New Delhi-110 001. Respondents

(By Advocate: Shri Bharat Singh)

0.A.1384/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway,
Baroda House,

New Delhi

Dy. Chief Signal & Telecom Engineer (S.W)
Office of the Division Raiwlay Manager,
Northern Railway
New Delhi Applicant

(By Advocate: Shri P.S.Mahendru)
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1. Shri Sheo Ram
Son of Shri Sarjoo Ram
Railway Casual Labour Union (Regd. 33/69)
through Bharat Singh Senger Mahamantri
Near Daga School,
Bikaner (Rajasthan)

2. The Presiding Officer
Central Govt. Labour Court
Ansal Bhawan
Kasturba Gandhi Marg,
New Delhi-110 001. Respci

(By Advocate: Shri Bharat Singh and
Shri Avtar Singh)

0.A. No. 1385/95

1. Chief Signal & Telecom Kngineer (Nirman)
Northern Railway
Baroda House
New Delhi

2. Dy.Chief Signal & Telecom. Engineer (S.W),
Office of the Division Railway Manager
Northern Railway
New Delhi

App- •'an?
(By Advocate: Shri P.S. Mahendru)

Vs

1. Shri Phool Singh
Son of Shri Ram Singh

Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri
Near Daga School/
Bikaner (Rajasthan)

2. The Presiding Officer,
Central Govt. Labour Court
Ansal Bhawan
Kasturba Gandhi Marg,
New Delhi-110 001. Resfwnier t '

0.A. Ho. 1383/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway
Baroda House,
New Delhi

2. Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager,
Northern Railway,
New Delhi. Applt cant

(By Advocate: Shri P.S. Mahendru)
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Shri Baij Nath
Son of Shri Khilari

Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri
Near Daga School/
Bikaner (Rajasthan)

2. The Presiding Officer/
Central Govt. Labour Court/

Ansal Bhawan/

Kasturba Gandhi Marg/
New Delhi-110 001. Respondents

(By Advocate: Shri Shiv Avtar Singh
Shri Bharat Singh)

0.A. No. 1433/85

■  >

1. Chief Signal & Telecom. Elngineer (Nirman)
Northern Railway/
Baroda House/
New Delhi.

2. Oy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager/ %
Northern Railway,
New Delhi. Applicant

(By Advocate: Shri P.S. Mahendru)

Vs

1. Shri Shiv Vardan Singh,
Railway Casual Labour Ikiion (Regd. Ife. 33/69)
through Bharat Singh Senger Mahamantri>
Near Daga School,
Bikaner (Rajasthan)

2. The Presiding Officer,
Central Govt. Labour Court,
Ansal Bhawan, c,
Kasturba Gandhi Marg,
New Delhi-110 001. Respondents

<By Advocate: Shri Bharat Singh)
M

0.A. No. 1434/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway,
Baroda House, ■ *
New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager,
Northern Railway,
New Delhi. Applicant

(By Adcocate: Shri P.S. Mahendru)
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Vs.

1. Shri Sanji Rani/ Gangman
Under Permanent Way Inspector/
Bikaner Division/ Northern Railway/
Charkhi Dadri/

2. Presiding Officer/
Central Govt. Labour Court,

Ansal Bhawan -m 11th Floor,

Kasturba Gandhi Marg,
New Delhi-110 001. Responde

(By Advocate: Shri R.L. Dhawan
Shri Bharat Singh)

0.A. No. 1435/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway,
Baroda House,

New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager,
Northern Railway,
New Delhi. Applicant

(By Advocate: Shri P.S. Mahendru)

Vs.

Shri Ram Narayan
Son of Shri Ram Gulam,
Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri,
Near Daga School,
Bikaner (Rajasthan)

2. The Presiding Officer,
Central Govt. Labour Court,

Ansal Bhawan,

Kasturba Gandhi Marg,
New Delhi-110 001. - Resfjondent

(By Advocate: Shri Bharat Singh)

0.A.No. 1436/^5^

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway,
Baroda House,

New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager,
Northern Railway,
New Delhi. Applicant

Advocate: Shri P.S. Mahendru)

Vs.
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1. Shri Rajender Prasad
Son of Shri Jagar Dev,
Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri/
Near Daga Schoiol,
Bikaner (Rajasthan)

2. The Presiding Officer,
Central Govt. Labour Court,
Ansal Bhawan,

Kasturba Gandhi Marg,
New Delhi-110 001. Respondents

(By Advocate: Shri Bharat Singh)

0.A. No. 1437/95 2

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway,
Baroda House,

New Delhi.

32. Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager,
Northern Railway,
New Delhi. Applicant

(By Advocate: Shri P.S. Mahendru)

Vs.

Shri Satya Narain
Son of Shri Rajan
Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri,
Near Daga School,
Bikaner (Rajasthan)

2. The Presiding Officer,
Central Govt.. Labour Court,
Ansal Bhawan,

Kasturba Gandhi Marg,
Jtew Delhi-110 OOl. Respondents
Advocate: Shri Hiarat Singh)

0.A.No. 1458/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway,
Baroda House,
New Delhi.

2. Dy. Qiief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager,
Northern Railway,
New Delhi. Applicant

(By Advocate: Shri P.S. Mahendru)
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Vs.

1. Shri Sita Ram,
son of Shri Parmeshwar,
Railway Casual Labour Union (Rego. N'. io-6.
through Bharat Singh Senger Mahamantn,
Near Daga School,
Bikaner (Rajasthan)

The Presiding Officer,
Central Govt. Labour Court,
Ansal Bhawan,

Kasturba Gandhi Marg,

New Delhi-110 001.

(By Advocate; Shri Bharat Singh)

0.A. No. 1459/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway,
Baroda House,

New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager,
Northern Railway, ,
New Delhi.

(By Advocate: Shri P.S. Mahendru)

Vs.

1. Shri Shabir Ahmed
Son of Shri Abdul Razak
Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri,
Near Daga School,
Bikaner (Rajasthan)

The Presiding Officer,
Central Govt. Labour Court,
Ansal Bhawan,

Kasturba Gandhi Marg,
New Delhi-no 001. Respond«i,,

■(By Advocate: Shri Siarat Singh)
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0.A. No. 1460/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway/
Baroda House/

New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager/
Northern Railway/
New Delhi. Applicant

(By Advocate: Shri P.S. Mahendru)

Vs.

1. Shri Nathu Ram

Son of Shri Ponchu Ram/

Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri/
Near Daga School/
Bikaner (Rajasthan)

2. The Presiding Officer/
Central Govt. Labour Court/

Ansal Bhawan/

Kasturba Gandhi Marg/
New Delhi-110 001. Respondents

(By Advocate: 9iri Hiarat Singh)

0.A. No. 1461/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway/
Baroda House/

New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager/
Nort hern Ra i1way,
New Delhi. Applicant

(By Advocate: Shri P.S. Mahendru)

Vs.

!• Shri Ram Prakash
son of Shri Nathu Ram/ , __ ....
Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri/
Near Daga School/
Bikaner (Rajasthan)

The Presiding Officer/
Central Govt. Labour Court/

Ansal Bhawan/

Kasturba Gandhi Marg/
New Delhi-110 001. Respondents

(By Advocate: Shri Bharat Singh)
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O.A. No. 1549/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway/
Baroda House/

New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager/
Northern Railway/
New Delhi. Appi

(By Advocate: Shri P.S. Mahendru)

Vs.

]. Shri Nizamuddin Ansari, Son
of Shri Jumma Ji Mian

Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamant ri,
Near Daga School,
Bikaner (Rajasthan)

2. The Presiding Officer,
Central Govt. Labour Court,

Ansal Bhawan,

Kasturba Gandhi Marg,
New Delhi-110 001. Responden's

(By Advocate: Shri Bliaraf Singh)

O.A.No. 1550/95

Chief Signal & Telecom. Engineer (Nirnwjn)
Northern Railway,
Baroda House,

New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager,
Northern Railway,
New Delhi. ^PP

(By Advocate: Shri P.S. Mahendru)

Vs.

1. Shri Raj Dev,
Son of Shri Thag Bhagat,
Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri,
Near Daga School,
Bikaner (Rajasthan)

The Presiding Officer,
Central Govt. Labour Court,

Ansal Bhawan,

Kasturba Gandhi Marg,
New Delhi-110 001. Respondents

(By Advocate: Shri Bharat Singh)
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0.A. No. 1551/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway/
Baroda House/

New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager/
Northern Railway/
New Delhi. Applicant

(By Advocate: Shri P.S. Mahendru)

Vs.

1. Shri Gopal Ram/ Son
of Shri Narain Ram/

Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri/
Near Daga School/
Bikaner (Rajasthan)

2. The Presiding Officer/
Central Govt. Labour Court/

Ansal Bhawan/

Kasturba Gandhi Marg/
New Delhi-110 001. Respondents

(By Advocate: Shri Bharat Singh)

0.A. No. 1552/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway/
Baroda House/

New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager/
Northern Railway/
New Delhi. Applicant

(By Advocate: Shri P.S. Mahendru)

Vs.

1. Shri Paras Nath/
Son of Shri Ram Tirath

Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri/
Near Daga School/
Bikaner (Rajasthan)

2. The Presiding Officer/
Central Govt. Labour Court/

Ansal Bhawan/
Kasturba Gandhi Marg/
New Delhi-110 001. Respondents

(By Advocate: Shri Kiarat Singh)
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n n Nn. 1486/95

1. Chxef Signal & Telecom. Engineer (N.rman)
Northern Railway/
Baroda House/

New Delhi.

/-.I-■ -f Q-ifinal & Telecom. Engineer iS.W. ;
of thi Railway Manager,

Northern Railway / Appl i
New Delhi.

(By Advocate: Shri P-S. Hahendru)
Vs.

1  Shri Mohan Lai Sharma
Son of Shri Ram Swarup,Railway Casual ^S^ntri,
through Bharat Singh benge
Near Daga School/
Bikaner (Rajasthan)

2  The Presiding Officer,
'  Central Govt. Labour Court,

Ansal Bhawan,
Kasturba Gandhi Marg, Respondents
New Delhi-110 001.

(By Advocate: Shri Bharat Singh)
n.A No. 1487/95

1. Chief Signal S Telecom. Engineer (Nirman)
Northern Railway,
Baroda House,
New Delhi.

Chilf sional S Telecom. Engineer (S.w.SiiS of tnrDivision Railway Manager,
Northern Railway, Apciican-
New Delhi.

(By Advocate: Shri P.S. Mahendru)
Vs.

1. Shri Radhey Sham,
i'k^.kVaar^lfifen No 33/69)

rt)ough Bharat Singh Senger Mahamantii,
Near Daga School,
Bikaner (Rajasthan)

2  The Presiding Officer,
Central Govt. Labour Court,
Ansal Bhawan,
Kasturba Gandhi Marg, Respondents
New Delhi-110 001.

(By Advocate: Shri Bharat Singh)
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Applicant

12

Q'A. No. 1488/95

Baroda House,
New Delhi.

^ Telecom. Engineer (S.W )

New Delhi.

(By Advocate: Shri P.s. Mahendru)

Vs.

1. Shri Brijaf Nand,
of Shri Jagar Dev,
Railway Casual Labour Union (Regd. No 33/69^
through Bharat Singh Singer liahSnS, '
Near Daga School,
Bikaner (Rajasthan)

2. The Presiding Officer,
Central Govt. Labour Court,
Ansal Bhawan,
Kasturba Gandhi Marg,
New Delhi-110 001.

Itespondents

(By Advocate: Shri Bharat Singh)

O.A. No. 1489/QS

® Talecor,. Engineer (Nirman)Northern Railway,
Baroda House,
New Delhi.

#

2. Chief Signal & Telecom. Engineer (S.W.)
Offi^ of the Division Railway Manager,
Northern Railway,
New Delhi.

Applicant

(By Advocate: Shri P.s. Mahendru)

Vs.

Shri Ram Bachan,

D="i Das,Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri,
Near Daga School,
Bikaner (Rajasthan)

2. The Presiding Officer,
Central Govt. Labour Court,
Ansal Bhawan,
Kasturba Gandhi Marg,
New Delhi-110 001. ■ Reepo,«3ents

(By Advocate: Shri Bharat Singh)
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O.A. No. 1361/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway;
Baroda House;

New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager;
Northern Railway; Applirir-r
New Delhi.

(By Advocate: Shri P.S. Mahendru)
Vs.

1. Shri Ram Newaj;
son of Shri Suraj Bali;
Railway Casual Labour Union (Regd. No. 33/6 )
through Bharat Singh Scnger Mahamantri;
Near Daga School,
Bikaner (Rajastlian)

2. The Presiding Officer;
Central Govt. Labour Clour t;
Ansal Bhawan;

(By Advocate: Shri Bharat Singh)

0.A.No. 1362/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway;

Baroda House;

New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager;
Northern Railway;

New Delhi. Appli-an'

(By Advocate: Shri P.S. Mahendru)

Vs.

1. Shri Sri Krishnan;
son of Shri Dharam Singh;
Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri;
Near Daga School;
Bikaner (Rajasthan)

2. The Presiding Officer;
Central Govt. Labour Court;
Ansal Bhawan;

Kasturba Gandhi Marg;
New Delhi-no 001. Respondents

(By Advocate: Shri Bharat Sirtgh)
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0.A.No> 1363/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway,
Baroda House,
New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager,
Northern Railway,
New Delhi. Applicant

(By Advocate: Shri P.S. Mahendru)

Vs.

3  Shri Rajender Prasad,
of Shri Mahavir Prasad.,

Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri,
Netsr Daga School,
Bilaner (Rajasthan)

The Presiding Officer,
Central Govt. Labour Court,
Ansal Bhawan,

Kasturba Gandhi Marg,
New Delhi-110 001. Respondents

(By Advocate: Shri Hiarat Singh)

0.A.No. 1364/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway,
Baroda House,

New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager, -
Northern Railway,
New Delhi. '.Applicant

(By Advocate: Shri P.S. Mahendru)

Vs.

!• Shri Ram Kirpal,
son of Shri Mangal,
Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri,
Near Daga School,
Bikaner (Rajasthan)

The Presiding Officer,
Central Govt. Labour Court,

Ansal Bhawan,

Kasturba Gandhi Marg,
New Delhi-110 001. Respondents

(By Advocate: Shri Bharat Singh)
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Q.A.No. 161?/qi^

'W^n,
Bsroda House/
New Delhi.

'■ ShS'!f sr?L' <s-w.)
Northern Railwav/'^^'^" Railway Manager,
New Delhi.

(By Advocate: shri P.s. Mahendni)
Vs.

i- Shri Balwan,

RaTlwaJ ctuLthrough Bharat Singh^S^nae"
Near Daga School Mahamantri,
Bikaner (Rajasthan)

Applicanf

2. The Presiding Officer,
Central Oovt. Labour Court,
Ansal Bhawan, '
Kasturba Gandhi Marg,
New Delhi-lio OQi.

(By Advocate: Shri Bharat Singh)
P'A.No. 1613/QS

Northern'^Raiiway^^^''®"'- (Niman)
Baroda House,
New Delhi.

Respondents

2.

;l'''mviaro;T";Northern Railwa^ ^
New Delhi.

Applicant(By Advocate: Shri P.s. Mahendru)

Vs.

Shri Jagdish Ram,
Railway Casual Lafiour^Bniofi (Regd. No. 33/69)
through Bharat Singh Senger Mahamantri,
Wear Daga School,
Bikaner (Rajasthan)

2. The Presiding Officer,
Central Govt. Labour Court,
Ansal Bhawan,
Kasturba Gandhi Marg,
New Delhi-llO 001. Respondents

■A
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n &. No. 1614^

Chief Signal s Telecom. Engineer (Nirman)
Northern Railway»
Baroda House,
New Delhi.

0,. Chief Signal . '
Sfice of the Division Railway ^
Northern RaiIway, Applicant
New Delhi.

cvar-T p S. Mahendru)
(By Advocate: Shri

Vs.

fon\rsrrl'sMjJa»in,^^^^_ 33/39,
SrS Sarat Singh Senger Mahamantrr,
Near Daga School,
Bikaner (Rajasthan)

9  The Presiding Officer,
central Govt. Labour Court,
Ansal Bhawan,

,  Kasturba Gandhi Marg,
New Delhi-110 001.

(By Aavocate: Shri Eharat Singh)
n^A. No f >

1. Chief s\gnal S Telecom. Engineer,(Nirman
\ \

Respondents

Northern^\Rai »
aroda Hcwse,

ew Delhi .\ \
\

,  D^ Xchief S^nal S Telecom. Engineer \(S.W.)
. MiiS of thlxDiviaion Railway Manager^,

i  Nortl^rn Rail^y*
New De:|^hi.

(By Advocat^: Shri P\S. Mahendru)
\

Applicant

Vs.

\  \
1. Shri Hira^. Lai, \

son of Shni Ram B>^hadur/ •3'3/aq'\
S.lway Casual Labour\Union (Regd. No. 33/69)\
through Siar^ Singh ^nger Mahamantri,
Near Daga Sch(^l, ^
Bikaner (Rajasthan)

2. The Presiding Of^cer,
Central Govt. Labc^r Court]
Ansal Bhawan, \
Kasturba Gandhi Mard,
New Delhi-no OQl. \

(By Advocate: Shti
Bban



o

-

Enqineev (Ni™n)
1  Chiet Signal

Northern Railwayr
Baroda House;
New Delhi.

1  K. Telecom. Enginee^^ (S.W-)2. Chief ^;^5"al^i3ion Railway Manager,
Office of the Aoolicam
Northern Railway;
New Delhi.

ovqy-i P S- Mahendru)
(By Advocate: Shri

Vs.

Ro, 33/69.

fhS erarS Sn^ Senger Maha^antrr,

9  The Presiding
^  '• central Co»t. Labour Court,

SirS^Sndhi Marg; Respondents
New Delhi-110 001.

4-,^- Shri Bharat Singh)(By Advocate. Shri

^A. No. 1502/11

Northern Railway;
Baroda House;
New Delhi.

1  Z Telecom. Eiigineer (S.W.)
2. Dy. Chief Signal Railway Manager;Sfice of the Division Railw Y

,  Northern Railway; Applicant
New Delhi.

^  cvav-i p S Mahendru)
(By Advocate: Shri P.b.

Vs.

1. Shri Ram Adhar;
4- 1 Xlfiin

Shri Ram Adhar;

Ifflwiy' C=afe»°(.nion (R^d,^. 33/69)
Srough Bharat Singh Senger Mahamantri,
Near Daga School;
Bikaner (Rajasthan)

2  The Presiding Officer;
Central Govt. Labour Court;
Ansal Bhawan;
Kasturba Gandhi Marg;
New Delhi-110 001.

(By Advocate: Shri Bharat Singh)

RespC'ndents



250fl/Qc i8

New Delhi, '

(By Advocate: Shr^ P q m u Applicant
"  • Nahendru)

Vs •

i;;" s^nta Ram,
Railway c^ual "l h"®^roug Bharat 33/69)

Daga School, "^^^ger Mahamantri,
BiKaner (Rajasthan)

Csntral''^^
"aaal Bhawan,"

New DeIhi-110 001.

Respondents

'By Mvocate: s,ri Bharat Si„,6)
1500^

' S^eS'to-lway?'"®™- ̂ ^inaar (Wrman)
Beroda House,
New Delhi.

By. Chief Signal jt t i
Offire of the DivisiOT^R™; (S.W.)
Northern Railway, "ailway Manager,
New Delhi.

'By ̂ -^-ate: Shri P.s. Mahendm,
Vs.

/- Bali Ram,
^on of sHk•

Sr« infri^B^lBagd. Mo. 33/69)ffear Daga Sch^l, ̂  """arantri,
Bikaner (Rajasthan)

2. The Presiding Officer,
Central Govt. Labour Court,
Ansal Bhawan,
Kasturba Gandhi Marg,
New Delhi-no 001.

Respondents

(By Advocate: Shri Bharat Singh)
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0.K. No. 1510/95

1. Chief Signal & Telecom. Engineer (Nirman)
Northern Railway,
Baroda House,

New Delhi.

2. Dy. Chief Signal & Telecom. Engineer (S.W.)
Office of the Division Railway Manager,
Northern Railway,
New Delhi. Applioj v

(By Advocate: Shri P.S. Mahendru)

Vs.

1. Shri Jia Lai,

Son of Shri Chebu,

Railway Casual Labour Union (Regd. No. 33/69)
through Bharat Singh Senger Mahainantri,
Near Daga School,
Bikaner (Rajasthan)

2. The Presiding Officer,
Central Govt. Labour Court,

Ansal Bhawan,

Kasturba Gandhi Marg,

New Delhi-110 001. Respondei

('By Advocate: Shri Bharat Singh)

ORDER

Hort'ble Siri A.V. Haridasan, Vice Ghairtnan )(J)

All these applications are filed by the Unio' < f

India challenging the Award/Orders of the Cerr ral

Government Labour Court in Divisional Personnel Offi -ets

Vs. Central Industrial Tribpnal, Jaipur and Ors, SLP Nc.

20141/95. The Hon'ble Supreme Court has observed as

follows:
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"This Court in Krishna Prasad Gupta Vs.
Controller Printing & Stationery J.T.
1995(7) SC 522 has held that the Central
Administrative Tribunal has no
jurisdiction to entertain an application
under Section 19 of the Administrative
Tribunals Act against the award/order of
the Labour Courts. In this case the
award of the industrial tribunal is in
favour of the res^ndent-workman. The
award has been upheld by the Tribunal.
Although, the tribunal had no
jurisdiction to entertain the application
against the award of the industrial
tribunal since the same has been upheld,
we are not inclined to interfere. The

SLP is dismissed"

2. Even though the SLP has been dismissed, it has

been observed by the Hon'ble Supreme Court that this

Tribunal has no jurisdiction to entertain the applications

against the award of the Industrial Tribunal and Labour

Court. Accordingly, we have to hold that this Tribunal has

no jurisdiction to entertain these applications. These

applications are, therefore, dismissed leaving the pjarties

to bear their own costs and making it clear that the applicants

would be at liberty to seek relief before the appropriate

forum.
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(K. Muthukuraar)
Member (A)

(A.V. Henr-idasan)
Vice Chaiirinan (J)
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